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I will get this m atter enquired into the 
ati factioa f th hon. Member. 

SHRI K LAKKAPPA : ls there any 

sch m e like tha t ? 

SHRJ HARLNATHA MISRA : There 

i a comprehensive  sche me. But I 

cannot s y off-hand the  pracli e which 

i being oil wed by Lhe Ori a  Gov rn-
ment. 

ANH N . MEMBE R  : l would like 

to know wh th er the chcme i applica-
ble to cyclon . 

SHRI HARINATHA MISRA :  I 
t :ild 1he hon. Member  through you t hat 

the whol insuran e ~ is a com-

p r  hensive one . 

JIR l H ARIHAR SOREN : From 

lbe t a tcme nt it appear that the Central 
a i tanc given t o Ori sa for s p ial 

liv \ k  p rodu tion programme is 1983-

84 h  b en r due d  t o  R ' . 5.350 lakhs 
again t R  .  2 .870 lakhs ia 1980-81, 

R  . -9.090 I hs in 1981-82 and 

. 5 .5 5 lakh in 1982·83 May I 

k n w v. h t i · the rea on for the decline 

in Centrnl a s i t n  e to Ori a under the 
a bove p1 ogramme nd whet h  r 1.he 

ent r I a sistance is propo ed t o be 
hnn ed in 1984·85 in view of the 
re te ne  d  o f  over Jge to be given to 

0 r · a unde r the above programme ? 

SHR I H ARI ATHA MI RA : The 

fi ur uppli d by the Ori a Govern-
ml!nt are a f How 

AN HON. MEMBER He an t 

nb  ut entr I 

SHRl HARINATHA MISRA :  I am 
c:omin t o the point. Tow rds the: end 

of 1982-3, it wa found that accumulat· 
ec u n p nt fund to the tune o f  Rs. 70 
lakh " e r with th . Ori a Government 
Natu1 ally wh 11 they had o  much o f 

fund. ~ w thought that the Ori a 
Oovernrnent hould b waroed . R , . S.3S 
la kh related to t IT p nditurc n d 

maintenan e  o f th est0bfi hmcnt only 
w re anctiorH:d. 

Further.  I  m y point  out that the 
Ori a Gov rnm nt ,,. re warn d  s late 
ns in F bru ry I ~  they houl sho w 

b ti r p rform nc  .  Jn vi w o f what 
the hon. Memb r  h id and in view 
of the  po r t  r ceived from my own 
otfic r l am thinking o f deputing a 

re p a ible niur offic  r lo mak an on 

the p t nquiry and 1 ubmit a com-

preh n ive r pot . Of ur e, we want 
the programme to c n tiuue and to 
t h momentum . With a view t o 

ensuring that, w wa t to  end tbi 

officer to l he p o t . 

H I A H MOH N  DEV: 
I a lhe national pr it ba been 

publi bed th t the h o n . Mini ter has 
said  t o a I a m or hi h official th t in 
viev. o f the f ct t ha 1 m o t of the ubsidy 

i mi used, rovernm nt i rhiakin o f 

ke ping Lb ub idy in bank a ed 

deposit and U'ing it a e urity for 

r pa}ment of I n wbi h i giv n unde".r 
the v.Hiou cntra l heme" y I 

know wh th r it i a fact  and if o , 
who t i 1 he pr0 r s o n th t ? 

SHRI HARi ATH Ml RA : Thi 

que tio n r la1 to the Ori a G overn-

ment and al to p rli ular pr o -

gramme. I can nol s y nyllling on 

wha t ha be  n pubJi hed in n w p  p rs 
the all India con1exl. 

Perforu ance of • tion ed 
orporet i n 

•947_ HRI RAMAVTAR 
HAS TRI 

SHR l VIJAY KUMAR 
YADAV Will th Mini ter of 

AG RICUL TUR be plea d to t te : 

(a) wheth r Government  prop to 
consititut a high level committee to ao 

into the fun tionin and perfor-
mance of atiooaJ S d o rporation; 

(b) w hether G overnm t propo e to 
havt! a th orough uditin of baJanc 
she t for th y ar 1982-83 by tribunal 
or uditor , ppr v  d by tJ1 Bo rd on 
3  N  vemb r, 1 3, l find out ay mani 
pulation · 
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(  ) the hiev m nt of pr du tion 

and ale in comp ri on t Lh ir t r t 
approved by th rd for the ye r 
1982-83 in it pr cedio m tin and 
tcp taken t• r  p  n ibiliti on 

def ulting om i h; nd 

(d) wh 1her a Lhor ugh inquiry, in a II 

pur ha e mad tbr ugh globuJ and 

local tend r by N lion I cd orpo-

ration for it elf nd for the tate 
orpratioo nd ther in titution under 

th World Bank uidcd .:itional S  d 

Proj ct , i propo d to b  h Id ? 

THE Ml I ·ROF TT 1 TH 
MlNI TRY AGRI UR ( HRI 
YOO DR M KW )  : ta 
Sir. 

(b) o, ir. 

(c) for pr du ·ti n f 
d orp r ti n 

.  J lalh quint J 
8 in t whi h th a tu.•1 I pr ducti n wa 

6.65 I h 4uintal.-. fhc tar et for 
m rketin f 1r th am ye r  a 4.72 

Jakh quint.ti· again 1 whtl.h the achi 

m nr w · 4 18 I. kh quintal.. he 

hor1fell in pr dLu.:1ion \ a du to 

cvcre <.Ir u •ht onditit n a II ver th 

country r ·ultin in I Wt"r roduction by 

the St te cd orp rations. Jn th 

ca of marketing, th o;ho11f II wa due 

to ind quulJ av ilabili1y a  a  r ult f 

damage of wh et s ed · b cau c of unti-
mely r in during the preceding y ar 3nd 

I upply by th t le ed Corpora-

tion omp r  d t Lhe programm given 

by N tioa ii d orpor tion Ltd. 

{d) No, Sir. 
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Fore t cov r Di ppearin in Raj than. 

* 48. SHRI VIRDHI CHANDER 
JAIN : Wi11 the Mini ter of AGRI-

ULTURE b plea d l tale : 

(a) whether G  v n1ment are aware 

thal th forest cover in many distri ts 
of R ju the.a is on the verge or di p-
p aring creating a fu I w d famin in 
1.hc ar a and disturbing ecological 

balun·"·; 

(b) if o the detail. thereof; 

(c) v.hethcr 1ov roment h ve taken 
up th matter \\ i1h Raja than overn-

m at to t a ke ·rrcct i · tep a ainst 
de·iru ·tioa of fore t 'ca/th of the St te; 

and 

(d) if • rhe out c me th reor ? 

TAT IN THE 
F RI ULTUR (SHRI 
MAKWANA) (a) 

According to informntion received from 

the Stak ov ·rnm nt, the fore t c ver 
i. not n the- verg of lli. appl!ari ng in 
any di tri l o Raj a th .. .i,. 

(b) uc ti n doc n t !rise . 

(c) Prine Mini I r  h 1 If h be n 
writing tu the Govcnwr and the bief 

Mi is kr of a JI ~ tat overnmeat 
in luding R. ja than for pr er ation of 
f re. t wealth . re. l  (  o n ~  n) 

t 1980 ha b en p1 10 rt: ul te 
diver.;;ion of fort. t area for non-forestry 
purp ,. . uid ~ have al o ea 

i ued for preservatif1n f for I. Under 
the N w Twenty Point Programme un-
pr ~  d thru t htt e  n imparted to 

tree pl· ntati n and s iHI f re try on a 
ma ive cale. 

(d A t· tement i. I id n the Table 

f th Hou e. 

Tne State Gov ·rnm nt h initia ed 
'ollowi t p for betti.:r protection of 

fore t and incrca e of for i ea1th ; 




